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Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

From

To,

Sub:

Ref:-

Shri Mridul Kumar Kalita,

District & Sessions Judge,
lorhat.

Dated Guwahati the /o
L
November,2021.

Casual leave with station leave permission'

Your letter No. IJA/8902/2021, dtd 09'11'2021

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen

granted casual leave on 20.11'2021 & 22'11'2021 along with station leave

permission, with your official vehicle, at your own cost' from the evening of

18.11.2021 till the morning of 23,11.2O21. The next senior most Judicial officer at the

station will remain in charge of your Court and office in your absence'

Yours faithfullY,

srt^

]T. REGISTRAR ruIGII.ANCE)

Memo NO.HC. vII 06/2005 E7? A,dated lo'tt'}-a>t

Copy to:
The Project Manager, Gauhati High Court'
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